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Shri Mani Ram Bagri then left
the House

Deployment of CRPE and BSF by States

*142. SHRI T. R. SHAMANNA :
SHRI CHITTA BASU :

Will the Minister of HOME
AFFAIRS be pleased to lay a state-
ment showing :

(a) which are the States that
requisitioned Central Reserve Police
Force and Border Security Force to
maintain law and order in their
areas during the current year, so far;

(b) number of times requisition
. were made by each State; and

(c) who will bear the expenses of
the contingents sent at the request
of the States ?
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THE MINISTER OF STATE IN
THE MINISTRY OF HOME
AFFAIRS :—(SHRI YOGENDARA
MAKWANA): (a) and (b}). A State-
ment is laid on the table of the
House.

(c) No charges towards the fixed
cost of CRPF/BSF Bns. (i. e. on
salary, DA etc.) is recovered from
States where CRPF/BSF units are
deployed. However, w. e. f. 1-4-1976
the additional expenditure involved
in the movement and deployment of
bns. in the States (i. e. on TA,
Rations, motor vehicles, POL, Arms
& ammunitions, tentage, maintenance
of signal equipments, etc.) is reco-
vered from the States. A flat rate
of Rs. 12-00 lakhs per bn. per annum
plus actual cost of transportation
and movement of bns. has been
fixed for convenience in estlmatmg
recoveries.

Statement

S1. No. Name of State No. of times
Central forces
were requisi-

tioned
1. Andhra Pradesh 8
2. Assam 2
3. Bihar I
4, Gujarat 3
5. J&K 2
6. Kerala 2
7. Madhya Pradesh 6
8. Maharashtra 2
9. Karanataka 11
10. Mecghalaya 2
11. Orissa 2
12. Punjab 3
13. Rajasthan 1
14. West Bengal 1
15. Manipur 3
16. Uttar Pradesh 12
17. Nagaland 1
18. Tripura 2
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SHRI T. R. SHAMANNA :
Military force is primarily meant for
protecting our country from foreign
aggression, to put down civil works,
if any. But our Border Security
Force and the Central Reserve Force
are used as extra police. Is it nota
fact that Central Reserve Force and
Border Security Force are mostly
called after Kkilling by unsocial ele-
ments or shooting by police, after
precious lives are lost and after large

~ scale destruction of public property
has taken place ? (i) Is it not
possible to save the large-scale loss
of life in many cases may by innocent
and public properties by conceding
the legitimate demands of students,
farmers or labourers before they are
forced to take up to viclence? (ii)
Why not those indulging in non-vio-
lent protests be allowed to express their
grievances and get relief ? (iii) Why
effective stecps were not taken in the
beginning itself to nip it in the bud ?
(iv) Will the Government take effec-
tive steps to check the growing law-
lessness in the country by taking the
assistance of the State Government ?

MR. SPEAKER : This is not the
way to put the Surplementary. Why
can’t you put a single straight Sup-

plementary ? This is not the way of °

putting. I cannot allow it.

SHRIT. R. SHAMANNA : The
security force is used as an extra
police. May I ask you as to way
you allowed violence and why did
you not nip itin the bud ? Second-
ly, why effective steps have not been
taken even before the agitation star-
ted ? Isit not possible to save or
minimise the loss of life and pro-
perty by taking steps in the beginning
itself, and if therc is a legitimate
demand, why don’t you allow the
non-violent protests instead of allow-
ing them to take up to violence ?

SHRI YOGENDRA MAKWA-
NA : Sir, as 1 have understood the
question of the Hon. Member, it has
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two parts. One is, why the agitation
is not non-violent It is not in the
hands of the Government, it is for all
of us, all the political parties, to con-
vince those who are agitating to
become non-violent and to respresent
their case peacefully. The second
part of his question was as to why
the Government is not taking steps
in the initial stages so that there can-
not be any agitation. As far as
possible, the Government try to satis-
fy the demands of the people if there
is any representation from any sec-
tion of the socicty. But sometimes
they are not satisfied and they start
agitation, Sometimes it so happened
that without giving any notice they
started agitation. Therefore, it is not
possible unless the society as a whole
cooperates with the Government.

MR. SPEAKER :
Chitta Basu.

Now, Mr,

SHRI T. R. SHAMANNA : 1
have got my second Supplementary.

MR. SPEAKER : You have put
five questions already.

SHRI CHITTA BASU: Trom
the statement, it appears that Uttar
Pradesh Government has got the
credit that they requisitioned Central
forces for 12 times.

Sir, mayI know from the Hon.
Minister as to what were the parti-
cular occasions on which these forces
were requisitioned by the Uttar Pra-
desh Government ? May [ also
further know from the Hon. Minister
whether the Uttar Pradésh Govern-
ment requisitioned Central Forces in
the first week of November last in,
order to conduct the Garhwal re-poll
scheduled to be held on the 22nd
November ? My question is whe-
ther they requisitioned the Central
Forces for that purpose.

MR. SPEAKER : Ido not think

it comes out of this.
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SHRICHIITA BASU : Yes, it
comes. In the statement it has been
said that the Uitar Pradesh Govera-
ment has 1equisitioned Central
Forces for 12 times. My question
was: What were the occasions when
the Uttar Pradesh Government
requisitioned those Forces ?

My second question was whether
in the first week of November they
requisitioned the Forces for conduct-

_ing the Garhwal re-poll.

SHRI YOGENDRA MAKWA-
NA : Sir, there arc various occa-
sions on which the State Govarnment
requisitioned the Central Forces. If
they feel that there will be some
agitation and their police is deployed
elsewhere, and if they are not suffi-
cient, in that case they request the
Central Government to give their
forces. They can requisite the forces
from the Central Government for
any incident which takes pluce or
which is expected i take place in
the State. It isa lact that in the
first week of November they did
requisition the central forces for
certain purposes.

SHRI CHITTA BASU :
are the purposes ?

What

SHRI YOGENDRA MAKWANA:
The State Government wanted
central forces for maintaining law
and order. Therefore, they requisi-
tioned central forces in the first week
of November, 1981, but to request
for central forces or to requisition
the central forces does not show that
the State is not properly running or
there are problems of law and order
because in the case of Tripura it
has been deployed since long. They
have been deploying it conti-
nuously.
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SHRI D. P. YADAV : There
has been & news itent of 1st Novem-
ber, 1981, in the Indirn Express
which reads :

MR. SPEAKER @ Why are you
reading this 7 You just put sup-
plementary.

SHRI D.P. YADAYV ; It .ays:

“Government prosecuting  the

Yadavas™

Have the C.R.P. and B.S.F.
forces been deployed purposely, with
the purpose that Yadava community
should be totally eliminated in Etah
and Mainpuri District 7 What is
the contribution of B.S.F. in
this ?

SHRI  YOGENDRA MAK-
WANA : T cannot agree with the
allegation made by the Hon. Mem-
ber. It is bascless. When the
State requisites the ccatral forces,
it is for some purpose and they de-
ploy the forces for that purpose
only.

Tapping Indian Talent in United
States

*144, SHRI HARINATHA
MISRA : Will the Minister of
SCIENCE AND TIECHNOLOGY
be pleased to state :

(a) whetler Government’s at-
tention has been drawn to news
item captioned ‘““Tap Indian talent
in US.”, published in the Hindu
dated 29 October, 1981 ;
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(b) if so, the prospects for tap-
ping the vast reservoir of talents
with the Indian community in
United States and other countries :

(c) the efforts Government have
made, or propose to make in order
to utilise the services of eminent
Indian Scientists/T echnologists/
Doctors, etc., to India’s advantage
without jeopardising their own
career and other professional obli-
gations ; and

(d) whether Government agree
that some half a dozen high-techno-
logy areas, like nuclear development
and micro-processors could be
identified and then a panel of Indian
scientists and technologists working
in the lines of research drawn and
enterpriscs in India started ; if so,
the steps taken or proposed to be
taken in this direction ?

T HE MINISTER OF STATE IN

THE DEPARTMENTS OF

SCIENCE AND TECHNOLOGY,
ELECTRONICS AND ENVIRON-
MENT. (SHRI C.P.N, SINGH):
(a) Yes, Sir.

(b) to (d). A Statement is laid on
the 1able of the House.

Statement

There are large numbers of Indian
scientists, techonologists, engineers
and doctors working abroad in the
United States and other countries ;
Government would like to make
full use of their talent in a manner
which is consistent with their other
obligations and responsibilities.
However, we also have a large and
highly competent scientific com-
munity which is working on pro-
blems of national devclopment, Our

_efforts should, therefore, be directed

to reinforce the scientific & techne-
logical work already underway
through the proper utilisation of





